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SHRI BASU DEB ACHARIA (BANKURA): Mr. Chairman, Sir, The United Progressive Alliance Government is
completing two years today. But, there is a disturbing trend in the price situation. There has been a steady increase in

the prices of essential commodities.
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SHRI BASU DEB ACHARIA : Sir, there are commodities which are required daily by the common people of our
country. The Agriculture Minister, Shri Sharad Pawar, has elaborately stated about wheat prices while replying to the
debate on farmers’ committing suicides. But, it is indeed a fact that that there has been steady increase in the price of
wheat for the last six months. It is being sold at more than Rs. 11 per kilogram, which was just half about a year back.

The same is the case with rice, vegetables, edible oil, mustard oil and other oils. There has not been a steady increase
in inflation but that does not mean that it has a positive impact on the prices of essential commodities. We have, in our
country, a disturbed basket. There are some commodities where there has been deceleration in the prices which are
not being used by the common people of our country. And because of that when there is increase in the prices it does
not reflect on inflation particularly in the case of Wholesale Price Index (WPI). But that is not correct in the case of
Consumer Price Index in the case of industrial worker or in the case of rural workers, rural labour and industrial
labour. What is the situation today? Rise in the case of WPI was 5.5 per cent in the year 2004-05; it has now
increased to 28.5 per cent. Price rise in the case of wheat is 23.8 per cent. The prices of pulses increased by 4.2 per
cent. In the case of cement, it is about 30 to 35 per cent. Last year, one bag of cement of 50 kg was sold at Rs. 155 to
Rs. 160. Today it is not less than Rs. 200.

MR. CHAIRMAN : It is more than that.

SHRI BASU DEB ACHARIA : What did all the cement manufacturing units do? Firstly, they reduced the production
and they artificially created deficit; they artificially created crisis and suddenly they decided to raise their prices by
more than Rs. 200 a bag, and the Government of India is a helpless spectator. They cannot control them. What will

happen to the middle class people? Even under Indira Awas Yojana, the Government’s allocation is Rs. 30,000 crore.

This amount was decided two years back when the price of cement was  Rs. 140/- or Rs. 150 per bag. After
that, the price of cement has been increased by more than Rs. 200/- per bag, and with this amount of Rs. 30,000 crore,
millions and millions of houses have to be constructed under the Indira Awas Yojana. The question is whether these

houses under the Indira Awas Yojana can be completed with this amount of Rs. 30,000 crore or not.

Sir, not only the price of foodgrains but also the prices of pulses and edible oils have increased. In regard to
service sector, there has been an increase in expenditure in the case of Education and Health. If you compare, Sir, with
the figures for the year 2005-06 with the figures for the year 2004-05, you will find that there has been an increase in



all these sectors by 30 to 50 per cent but there has not been any increase in the real earning of the workers and the
people of our country.

Sir, the Public Distribution System is also in doldrums. We have adopted the Public Distribution System.
Previously it was a universal system. The Food Minister, four months back, decided to enhance the prices of wheat

and rice but because of the opposition even from the Congress Party ... (Interruptions)

THE MINISTER OF AGRICULTURE AND MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI SHARAD PAWAR): It was not for the BPL or APL categories but for above APL category.

... (Interruptions)

SHRI BASU DEB ACHARIA : The condition of APL category people is not good. There is an artificial line which is
dividing between APL category and BPL category. Increasing the prices for APL category means restricting the
Public Distribution System within the BPL category.

We are demanding universalisation of the Public Distribution System but the Government, on the contrary, is
trying to restrict the Public Distribution System within the BPL category. When the NDA Government was in power,
they increased the prices of wheat, rice and sugar for both BPL category and APL category — for BPL, it was half of
the economic cost and for APL, it was the full economic cost — so that the price for APL category becomes higher than

the market price.

Sir, the people belonging to APL category will not go to the Public Distribution System if the price under the
Public Distribution System becomes higher than the market price. The ultimate aim is to dismantle the Public

Distribution System.

Sir, last year the price of the petroleum products was increased twice, once in the month of June and again in
the month of September. The argument of the Government was that the international price of the petroleum products

was steadily increasing.
16.25 hrs. (Shri Varkala Radhakrishnan in the Chair)

When this Government came to power, the price of one barrel of crude was 36 dollars. In the month of May,
2004, the price of crude was 35 dollars per barrel. It steadily increased from 35 dollars to 75 dollars. Today, it is 75
dollars a barrel. As the price of crude is steadily increasing, the Administrative Price Mechanism was dismantled in
1999 because the Government at that point of time took a decision that whenever there is increase in the international
price, the domestic price would also be automatically increased. The Government would have no control over the

price. So, they decided that there would not be any Administrative Price Mechanism.

The argument of the Government today is that the oil marketing companies are losing. Their total
unrecoverable amount will be Rs.73,000 crore. But that is not their loss. Why am I saying that this is not their loss?
With the increase in the prices of crude, how much are the Government, the Central and State Governments together,
getting? If the price is increased to that extent, both, the Central and State Governments together, are getting, or they
will get Rs.1,26,600 crore. That is what they are suggesting. How much do they get from customs duty? It is Rs.9,600
crore. From excise, they are getting Rs.49,300 crore. What the Government has earned due to other taxes, etc., during



the year 2005-06 is Rs.18,900 crore. The Central Government’s total earning during the year 2005-06 is Rs.77,800
crore. The unrecoverable amount was Rs.73,000 crore. The Central Government got the revenue of Rs.77,800 crore.

That means, even when the crude price is 75 dollars a barrel, the oil marketing companies are not losing.
Sir, we have made several suggestions for the last two years. ... (Inferruptions)

MR. CHAIRMAN : Shri Basu Deb Acharia, the time fixed for you by yourself is ten minutes. You have taken 15
minutes. The total time fixed for the discussion is two hours. What should I do?

... (Interruptions)

SHRI BASU DEB ACHARIA : Sir, the time will be extended. Initially always, the time is fixed for two hours. ...

(Interruptions)
MR. CHAIRMAN: The time was fixed by you and not by me.
... (Interruptions)

SHRI BASU DEB ACHARIA : Our experience is that it takes about five to six hours. ... (/nterruptions) No, I want

that the discussion should be concluded today itself. ... (Interruptions)

MR. CHAIRMAN: You yourself have decided the time as two hours. You are entitled to speak for only ten minutes.
Should I follow your direction or should I act according to the position now available?

... (Interruptions)
SHRI BASU DEB ACHARIA : Sir, I have spoken for ten minutes only. ... (Interruptions)
MR. CHAIRMAN: I do not have any voice in this. You yourself have decided.

... (Interruptions)

SHRI BASU DEB ACHARIA : Sir, we have been giving suggestions for the last two years. ... (Interruptions) There
has been no need to increase the price and increase the burden.. ... (Interruptions) In the month of September, 2005,

there was an increase of Rs. 2.50 per litre ... (/nterruptions)
SHRI VIJAYENDRA PAL SINGH(BHILWARA) : Sir, [ am on a point of order. ... (Interruptions)
MR. CHAIRMAN: I do not ask you under what rule? You say whatever you want to say.

... (Interruptions)

SHRI VIJAYENDRA PAL SINGH : Sir, such an important issue is being discussed on petroleum and look at the
Benches on the Congress side. ... (/nterruptions) What are you worried about? I am not worried about you, I am

worried about the country. You may not be worried. ... (Interruptions)
MR. CHAIRMAN: No, there is no point of order.

... (Interruptions)



SHRI VIJAYENDRA PAL SINGH : Then, I raise the issue of Quorum. ... (Interruptions) May I point out, Sir, that
there is no quorum in the House?

MR. CHAIRMAN: Let the bell be rung. ...(Interruptions)

MR. CHAIRMAN : Now there is quorum in the House. Shri Basu Deb Acharia, you may continue. But please

conclude within five minutes.
SHRI BASU DEB ACHARIA : Sir, I will take another ten minutes and then conclude.

MR. CHAIRMAN : Please conclude within five minutes; otherwise, somebody else may ask for quorum and it will go
on like this.

SHRI BASU DEB ACHARIA : Sir, I will quickly conclude in ten minutes.

We have been suggesting that without raising the prices, without increasing the burden on the people,
whenever there was an increase in the price of the petroleum products, there has been cascading effect on other
commodities. We have seen that since September, 2005 there had been steady increase in the prices of essential
commodities. If you see these prices, month-wise, you will find that it had its cascading effect on other essential

commodities.

What we had been suggesting is this. Why can the Government not restructure the duties on cess? It is being
levied on ad valorem basis. Ad valorem means that whenever there is an increase in the international price of crude,
there is an increase in the collection of cess, duties and customs duties. When the Budget was prepared, at that point of
time the price of one barrel of crude was 55 dollars. On the basis of that price, the Budget was prepared and the
Government projected the revenue. The Government did project that at that point of time the revenue that the
Government would get from petroleum products would be to the extent of Rs. 77,000 crore. But, in the subsequent
months, there has been an increase in the crude prices. Today, in one newspaper there is an indication that the price
may fall. The price may fall; but once the price is increased or even if there is a deceleration in the price of crude, that

always does not pass on to the consumer. That is the problem.

That was one suggestion to restructure or rationalise our tax structure. That suggestion was also made by the
Rangarajan Committee. The Committee had submitted its report long back. I do not know what action the Government
has taken on some of the recommendations of the Rangarajan Committee. One such suggestion was to set up a price
stabilisation fund. The Standing committee on Petroleum and Natural Gas also recommended it. But, today the Action
Taken Report on that Standing Committee’s report says that the Ministry of Finance has not agreed to the proposal of
setting of the price stabilisation fund. Why is it so? When both the Rangarajan Committee as well as the Standing

Committee have recommended for the price stabilisation fund, the Ministry of Finance did not agree to that proposal.

Sir, I was referring to how the taxes are levied on ad valorem basis and because of that, whenever there is an
increase in the international price of crude oil, there is an increase in the revenue collection more than the
Government’s target in the Budget. Why? There will be more benefit. What is the need for more revenue collection
than the target? The burden which would fall on the people by increasing the prices of petroleum products, can be
reduced. They should not be increased.



Another important point is that during the last two or three years, since 2002-03 or 2003-04, subsidy on
kerosene and LPG has been reduced by Rs. 8,000 crore; it has not been increased. That means in addition to more
revenue the Government is getting, the Government also has to spend less on providing subsidy on LPG and kerosene.
Government is benefited both ways, but the common man of our country are being over-burdened. So, today when the
price of crude oil has gone up to the extent of US § 75 a barrel, there is no need to increase the price either of
petrol/diesel or LPG or kerosene. The UPA Government has not touched the price of kerosene during these two years.
When NDA was in power from 1998 to 2003, how many times did they increase the price of kerosene? From Rs. 2.75
a litre, they increased the price of kerosene to Rs. 9 per litre. When they had come to power, the price of kerosene oil
used to be Rs. 2.75 per litre and when they were thrown out of power, it had gone up to Rs. 9 per litre. Rupees 9 per
litre was the official price while the people in the rural area were getting kerosene for Rs. 13 a litre. ... (Interruptions)
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MR. CHAIRMAN : Nothing will go on record except his speech.
(Interruptions) ...*

MR. CHAIRMAN: Your speech alone will be recorded and nothing else.
(Interruptions) ... *

SHRI BASU DEB ACHARIA : This Government has not touched the kerosene. Their Government had increased the

price of kerosene oil. They had increased the prices of wheat, rice and sugar under BPL as well as APL.

Sir, we have been criticising. That is why, I raised this issue which is the people’s issue because the people are
suffering. Their purchasing power is increasing. Today, the availability of rice and availability of food grains has
reduced to the extent of per capita availability which was there during the Second World War. The availability of
pulses has also been reduced. So, there is malnutrition. The cases of malnutrition are increasing. That is why, there is a
need to strengthen the Public Distribution System and that has been incorporated in the National Common Minimum
Programme. Instead of strengthening the Public Distribution System, the Government tries to weaken it. Who is
benefited by this?

It is not the poorer section of our people who are getting benefited from it. Therefore, they need succor and help as

essential commodities like foodgrains, vegetables, etc. are daily required by them.

* Not Recorded.
The price of potato this year is abnormal, but the farmers are not getting the price for it. Yesterday, I was in district



Purulia.

MR. CHAIRMAN: Mr. Acharia, you have already taken more than 30 minutes to speak.

SHRI BASU DEB ACHARIA : Today, they have become self-sufficient in growing vegetables.
MR. CHAIRMAN: Please conclude now. Shri Lakshman Singh, you can start speaking.

SHRI BASU DEB ACHARIA : I was surprised to find that in a place called Bangwan, a& & w03 @I 9 ctel fed
g, TRIRYR # 1 98 &9 Y fdHell @ S B

MR. CHAIRMAN: Please conclude your speech. Shri Lakshman Singh, you can start speaking.

SHRI BASU DEB ACHARIA : @iftss g férami @1 7€ fire w8 21 The middlemen are getting the benefit out of it. We

can also see that they are trying to change the base year for the Consumer Price Index (CPI).
MR. CHAIRMAN: Please conclude your speech.

SHRI BASU DEB ACHARIA : They have done this without consulting the trade unions. The trade unions were not
represented in it. Once we raised this issue, subsequently, the trade union representatives were incorporated in the

Technical Committee. Thereafter, they decided on various aspects of ... (Interruptions)
MR. CHAIRMAN: Nothing more will go on record.

SHRI BASU DEB ACHARIA : Sir, I am concluding.

MR. CHAIRMAN: Please conclude your speech.

SHRI BASU DEB ACHARIA : Sir, I am concluding. Today, this Government has completed two years in office, and
we are supporting this Government from outside. We want all the pro-people programmes that are mentioned in the
National Common Minimum Programme (NCMP) to be implemented sincerely. A period of two years is not a small
time.

MR. CHAIRMAN: The Common Minimum Programme will be implemented.

SHRI BASU DEB ACHARIA : Sir, there is no check on the rising prices, and the prices are increasing unabated.
Therefore, I demand that the Government -- while replying to the debate -- should come forward and mention about

the concrete steps going to be taken for resolving this issue. I am concluding my speech.
MR. CHAIRMAN: When are you concluding? No, it is not allowed.

SHRI BASU DEB ACHARIA : No, Sir. You are not listening. I am concluding my speech. The Government should
mention about the concrete measures, which it is going to take in this regard. What steps is the Minister going to take
to arrest the rising prices in case of cement, vegetables, foodgrains, edible oils, pulses, etc.? The Minister should
mention about these issues in the House.

MR. CHAIRMAN: You have begun speaking on another point. When will you conclude?



SHRI BASU DEB ACHARIA : Sir, I am concluding. We demand that immediate steps should be taken to arrest the
rising prices in this country.

#ft sfe=Ter W@ = (FIRERYR) : wEky, # 7 W @ gdl W Ul faRad Wi o1 9redn § {6 g I8 HE s | &S 3w
AN B AR dre & § A THRd BI Aol M ATSH P UET W G & W B 39 WHR A & A wh @it g v vdd S
P el 9, TR FF qEl |, WHR S 1A AOS Td &R g P W JAM aF agdl fd 21 377 Ay IWBR $ a1 Al W
81 ® ¢ 3R a9 & Sl ¥ ST J&al Wi didh U1 H ST Wl 8, W WhR HI1 ML N I8 GHT 8 qa1 <7, TR ISR P
guft ¥ VT T a1 o o ® fF 9% M9 WER F 9 W 98 W §l 3R WHR & Sz fuwar 78 21 onfie guRi &1 Amdy
TR A A S AR S WA Gl H M FAY SR 7 A0 P T8 o™ B HIg SR 781 BT | 3 et B a1d A
qrefl TNHR 3R TE HE- dTell WBR & HIUF &1 81 3H S-dl & A1 dlell WRHR & HIUW &I &1 AT F-dT & W1 drell a7 I8
8 @ 2 5 B FH T I A B Tl B UM M BhId ded! ot A 2 T el 3 T fpal o fhaw aft W E 50 1
e, 112 ufaerd snfe g @t gfe & wa 21

20.05.2004 20.05.2006 gfg

3rer 7.50/8 11.15/12.00 50 wfaera
CICC] 7.50/8 16/17 112 gfaera
[T BT qA 35/36 58/60 66 ufaurd
ERERIG] 38/40 60/69 55 wfrerd
IRl 15 23/24 60 ufaera
et 37.97 43.51 15 wfeEa
Srolal 26.45 34.47 15 ufaea

9 U AN BT BT B drenl e, ST Hel 6 A9 3 / 4 AEDH 5 T A 15 TH O B SHTH Ha™ Al 3T §| 3d
M & 91 989 B HRUT HIg BT RS el AT 87 9K & T 8| WHC & ¥d 967 & HRU ¥ HHMl BT a9M 4 8 & BN
W 212003 # 2005 dF UHiE BT AT 125 A 145 T AT S 3@ 225 TF Ugd gH1 2| 32 BT WG q01 gl 30 oGy H RS
B W& 81 31d HOIGR HHRNT FE dF WRAT FT| 39 HEMs BI A1 Bl orewd g1 dnn # A1 1 AT fide u) A &1 R gt
TNE IoIdl 3T 31 3RSl hel WAl | H88 &1 Ab+ & forw Sury 5y S|

*The Speech was laid on the Table.



sft TeAvr g ([I9TTe) @ wWIfY WElGw, MU I der @1 wwd e, # gaa forv omue gwmEre Sar g1 # s aged emard @
MR 2 BT & b a8 e # gal & ol U el U a1 &l § AWhR A 34D AMH | Hel dredl g [ ol ggafa Rare
S farel & SW forar & - ‘S W o # wwear g 6 g@dH SR e SNl @ SE W AR W e arfey
T, FIfeh ALTD IRSI D aH TN WY § 96 W& &, AN § I8 &l G¥bR + Sl vy sme A g 9 forn o1 - 3|
JMSHT BT BT BT D G, 3T S 3 3MMSH! P T Bleld &l 3TH NMSH 60 B9 {Hoil ol @1 &7 &1 SHD 3Tardr saH 3R Y
Fgd Wl ATAID aWRH B d¢ §U AW D AR H qAIAT TN §| @ b 59 W AP G o, 79 d6 R & AR ff @@ g9 B
HHIET B

FUTIfY wEeE, ddt § QA W P Fridw @ @ o, o g9 i w gt @ @ o1 snavas awget & S a9,
AES 961, 99 WX gl @ el &l B 9t B aX® A Bfida Risee off feds a1 anmv | wfae ot A% iy € @ik # o @r sy
PRAT & Afh1 98 Y 98 98 ddbldl &1 @l BUAT BIC H U dR oM &1 oid & 3iK 3/ a1 uat % fpait ar a8 </ @l ™
3R @ e fpa aR 98 9 Riferer @Rie M, 98 991 v T 81 Jf$a I8 S¥iar € {6 o9 SRR B awdd IRl & aF B
ity & & Rraar ik @ arfgy, 98 9o R 8 81 Bfte St 9 @ FEr iR Wer ft IR U8 FEd & 5 amRig
IR ¥ dcl B S 9¢ X8 8, 39l &7 $B T8 X ahd | oW Fgl N 947| 98 § smudt a1 Aer § {6 9 & o 9ed € df 3
PO TEl IR Thd 2l Afb it axped o St 7 agd o<t a1 Hel § 3R { IHT WHAA FHRaT §| AfBT 3T 9@ A% BT FHA
N A IS WHR B A7 Teds 4T A Fhd ¥ oW e W I Pel 5 KR S @ R e ond € s wisw
wRfiamgoeH s @ foy Wiem w3 e deferam ¥ o w3t ot & @e, fa w3 off el 98 €1 & amued wiend W S e
T 5 99 W aF <) yed RiergeeE e igifomd 3o @ < R o9 g ok Soid & qM 96 9 awd axgelt @
gl @ R fRar o e SR e w9 A TS 96| SUD! IR S o DI A ol

A BT qW 22 9T A fFar ok @t &1 7 30 TuAn 9 fF.Im & ol Wif qW 3 9 &1 991 g9 © P e
TR St SR Fifad FA e oanft Bt & ar # g9 & favga SR R ok o9 W & g R I 81w ok a3 g £
g fHar qur e ST 7 S0 $al B wre &1 W d ewd ufa fhar @ 8 v v sRul S Iv 98 o & People
should bear with the rise in prices of onions. S8 Aded I8 & &6 W a1 a¢d, § P& & aral 781 & The Government is
not contemplating any action. I T8 T He1| AU WRA df & HIAT 2| § FBRIG & WS IAEH| & RIaA® T8l gl H ga 9eq ¢
¥ P W H1 IAEH §| Afth HERIG, & @ISl IUIEH| PI 41 37287 el Sy, & a8] W @A 81 T3 | 19 @ ared &1 T 8T
2?7 T ISP R AUD! P TAEGN el & 7 R AU QU b HoPR JHIN WA TE & 7 3MUH U A Sa1€@igi €1 g
Tfidear fAfwex € 3R oy ol emhadt ffver €1 o9 fram wa # 91 911 8, 99 ¥ ol e &) Bad & &1 g fie
g, 94 d% 3R SRER AEWS awgall ®I f6d e ® Wlad 2, 99 d & Jaaar) Aus! 21 931 W 2 6 1 Faeent frr awe
A furdt St TRy, 98 T8 el o @ 2l

S AT IEGRHT D I 9¢ a1 AT FHR SN A I FE ? 99 g€ I8 T I AT J@i Al 7 I W AR FE F
9gd QW 9¢ Y §, AT M HH N8yl 3 TR AR ¥R @R i 7 Fer & Women should avoid seeing films and buying
sarees. #f2clt WISl A @RI FHifh AEMS 96 @l 8| T §9 dRg & SN Bl 3V 31T Th AR # & & & 7 SADT Hdlold
Iz gonl b R #ival W FFe 98 <@ T @ Fn wfted @t T8 @dSh 7 a8 U wHaIs @ ? SR 9 e @ Sidrd @
SHiE B I 9§ el B 2

3@ IR B YIRS HHIRE W[oeH U UABIHE &l ad &Y, Il Ol SIA[GR $ & o S9a Rads F 1 SR
qEg B ? IAD 3MiHe IR B oW fH W 2005 H MU 71409 B AR 3462 <l 1 FREAR fHam T 3k 1880 @l @Y T

TRty far wn <ifd1 wfaaem feaai @1 gon 2 Hfaaem Had 39 A $T gATl FAAY 9 DT H BRAGA DA DI IMALIDHAT
2l T AR ¥ At oy FRY R 9 39 B § wRaad wel onft I w1 § P oR B Sreee SR § @ B WRaR
3R I WHR B W BC a1 Pl B2 2l 3R AR HIS H T, 3@ 17 IR fH 71409 B AR T iR P § Hfdde dada 39




Bl SHDT BRU W & b AN B W Hel-1-Del agd a8l DAl & HBI WH Bl dgd & AP & el dl blell aroi g@dl
SRR, wEE et SRRl PR ft I B AR H Fe Al Ao Bn B A8 QX e gon, sufer Wes 9 21

Ay oft, 2 WE UgR Sff erdle qU & @I A/ ded 21 S Bt B M 2.7 wfawd & @ 8 Wife 4 ufea
@1fedl oft| P eIe QX 41 el 21 ¥& 27 H Pl #A1 ot 1 MR BT | BT & ! TRAC YA B H o @] O DR
T & ae IEH P 73] F9, TS HogHR ABAY ARy 3991, va are € F JRAIeE & 9T uS D1 U BT - 39 UDHR A
AR eRIC P 741 St 7 R AR ford aifp il b1 eRiIe @1 78 B U i 2003-04 H @Tael DT I 88.28 o Hifed e o
Sil 2005 W €CHY 85.31 o Hifgdh < W@ AT 3l UHR 2004 # g & IUGH 16.80 @ Hifgdh < o1 S 2005 H GTHY 14.79
g Hifew o <& Tl # e o w@ o b og w6t H O 91 @ 9, 39 91 &1 SR O Afh IR 8 qarn| #R
forr o, < et Area 3 v R Sorn b W 1000 vud wfy  fRcad @ fawe @ A omarg oy & § wafd aw & feamt o
Hac 650 v9F I faaee T & & ok IUD 918 I99 B 50 IIA T @ 2| THB! FIT R &7 AT HA S 0 IR H W
w9 ¥ qard| 39 geR e @& e g TE gen| o wial ¥ 98 Saed 13-14 e e gen on w1 & RN e qer 7d u
S 7 A3 Off 3 379 9TR W dRCds Saoiuie Y DI 9 hal &l Sl ad Sl bl U §, I8 3 el & fo aravas 2
A R © 6 A 930 Sff 59 R ff e § aifes gl W FEEe o v | B #E St A g2 IR R © ofd o s &
RIT B 87 T B Id1ed 257.71 od Hifed e § geax 232.32 o Hifed e & M1 8, gafery A+ & a9 96 T & ARPR
&I 5.28 @@ WfeH < A BT A G D qrae TS I BT g 22 B0 fvell 8 a8 F@1 8?7 #= oft Sare we 3R <¥ @Y
S| g deil BT TRIC 26.28 @RI Hifed e a1 AT Wfe swdr Scared ff AR 8 7' i AR iR eRie @ il @l gan, HAl
St St

Fafa Sft, &t v e simara St 3 OREl @ AR § 7T Ior| ST ISR iR A YR W OAREl BT 98d Saied gal
2 Afp Ia®T MiaRee e gan SR e Wifdhe § wRal B ad 80 $U fhell & WIa 4w Y@ ¥ 9 WA B S A AAD
g B @ o R q¢ € #A St Srae & AR ¥ mavgd avg AT @ sidia $v O ger @ € g@at F wRO @? e
TEITESY, SRR IESY R GiiuEsy 39 gt 9 Frarer R, so% @1 gon? ot 39 diSi @) Sraeemd 9g T St 9o
# el gard o 8 21 H 39 A F1 MarE g B aR § el Irgsy ok sdeciargsd o M § R AR T B HHA W
Fooll 31 TTE 3R STAGCIATSSY ©1 BRd & a1 98 Seell SOW ARl T8 gl A g Sl rEl W < g1 39 W W A @ @ en
qahal & O AN SdTeT TR UNTd gsdl & iR W 9ad &

17.00 hrs.

wRIed, 4l # &ie AT B adl B @1 ATl F T ATe § B IAuD 0 15w 7ERig § - ¥ & B9« gy 2
% T B9 g € SEfh Jomid #, it oy een RE FRd e € Iud 98 v a¥w gy &1 Y siws A omud gR o
RO “omh Sysigar o g &1 ST e TaRe @ S 4 A R one Yefenm vl daver 4w w4 vl e w4 o
W Py, PIAEHE aX, PO T X RiRE 9 8 e g1 @ § R dde ol Sorer o e ag areh §1 4 A o agda s
St @1 g=rare @ et uidt @ g6y SRR W) R & SRer Igferd Skl @ QM T8 9gl & g o £ 10 vuy Sid &,
9 YT gl B, 170 BIY YA M. & 3R 17 BT AT & <M 91 arel | 3R 39 ALHR & T8 YgRi &, @) var 781 g ol
@ T el aF deil | W fraed ¢ 6 g7 w9 adl W e <)

garafa St # ue-g1 9 HEdR AUl g1 FHI HET| W B gR | HEl 1T -

This is what he said. It has come in the papers that ‘he warned that the Government would consider various options
including a ban on export and imposing a cess if the cement companies did not take steps aimed at curtailing the
unjustified and unacceptable price rise. FFET S ¥ Fal & PR WA & g TE G, @ & vFwUIe g o il Today,

the e-auction prices of coal are, on an average, 40 per cent higher than the notified prices. @waTe Sff, 9gd as fagm &
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SHRI K.S. RAO (ELURU): Sir, the discussion on price rise is very crucial. It has to be done at regular intervals in the
interest of the people, particularly the poor. But unfortunately the discussion has come at a stage when the BJP cannot
plead for it.

SHRI LAKSHMAN SINGH : Why not?

SHRI K.S. RAO : Please listen to me. A couple of years ago, when the elections were held to Delhi Assembly,
increase in onion price has brought BJP down. The opinion of the people is reflected through their vote in the election.

Elections were conducted in five States only a week back and in no State, BJP could succeed; all the five States
were won by the UPA. It does not mean that the prices have not gone up; but had it pinched the common man, the
results would have been different. What is the point that BJP has to argue in its favour? Absolutely nothing is there.
But yet, I support a discussion on price rise; but this discussion does not give any edge to the BJP.
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SHRI K.S. RAO : Making criticism is their job. They have to criticise, by virtue of sitting in the Opposition; and I am

not finding fault with them. But BJP cannot criticise the UPA Government on price rise.



I would like to add something more to this. During BJP’s tenure in the Government, the oil prices were stable
in international market. But today, as we all know, the oil price is touching 90 dollars a barrel. During BJP’s tenure, it
was less than 30 dollars a barrel; it was 26-27 dollars a barrel. This country is importing Rs.1,10,000 crore worth of
oil; in spite of that, this Government took a decision not to increase prices for a very long time. Even today, we have
not increased the price of kerosene which is used basically by the common man. All of us are worried about the price

rise particularly for the common man or the poor man who cannot afford.

Rise in price to an industrialist does not make any difference. He would add it in the cost of production. The
prices of all manufactured goods are increasing every time; but the industrialists are not at a loss; their share values are
going up substantially — 100-200 times or even 1,000 times. That means, price rise has no impact on the rich.
Whatever effect is there, it is only on the common man or the farmer or the rural citizens. We all appreciate the

criticism on price rise.

In this context, though I belong to the Congress Party and the UPA Government, my humble request to the hon.
Finance Minister and also to the hon. Agriculture Minister is that they could consider reduction in interest rates. Rate

of interest is one of the reasons why prices are going up.

Money will earn further money; even if one were to sit idle in his house, if he has got money, that will earn
further money. That means, it is not the human component, it is not the toiling, it is not the sweating, it is not the
intelligence and it is not hard work that will earn money. If we were to reduce the rate of interest, then everybody has
to work, which will generate wealth and then the prices will not go up. But in this case, a man is sitting idle, without
any production and is wanting to make further money by having nidhi business. That means, there is no production

and there is no increase in wealth, which will lead to increase in prices.

So, I once again make this request. Many a time, I have told this and the Government has brought down the
interest rates substantially. Now, I do not know whether we can bring it down further. One of the reasons why inflation

was very minimal in the developed nations like America is its low rate of interest. So, the prices are stable there.

Shri Lakshman Singh was talking about the Essential Commodities Act. I do agree with him; he asked, when
the sugarcane production has gone up, why the price of sugar has gone up. Similarly, he said that when the production
of mustard is good, the price of mustard oil has gone up. All these things are not Central Subjects alone. The State
Governments are also there; they can also legislate on essential commodities. Nobody has come in their way in
controlling the prices or in their taking action through that Act. It is the State Government that has to take action
against black-marketing, smuggling and even hoarding. There is a provision for that. It does not need to be discussed
here entirely just because we happen to be Members of Parliament. We are discussing it but we cannot blame the
Central Government for everything. Shri Lakshman Singh should see that the price of mustard oil is going up in
Madhya Pradesh where the production is substantial. He can question them. The BJP Government is there. Even

then I appreciate that because they happen to sit in the Opposition, their criticism is all right.

In regard to sugar also, the production has gone up and the prices have not come down. These things have to
be taken care of. But unfortunately, when we accepted the open economy, everybody is permitted to export to a place
where it is being sold at a higher price. So, we must find a way where the interest of the poor people in this country is
not affected. That is why, we want the Public Distribution System to ensure that the supply of essential goods be it

rice or wheat or kerosene oil or edible oil or sugar, all these things must be given to the poor people at fixed prices and



in quantities that are required by them. Later on, if somebody wants to sell it, let him sell. We do not mind that. Let
them earn foreign exchange. That might help the farmers. We have no objection. While on the one side we are
making hue and cry that the agricultural produce prices are not going up, on the other side, we say that the prices have
gone up for the common man. We have to find a balance in between these two. We must evolve some method where
both farmer as well as poor man are not affected. We have to find a solution for this.

[ was suggesting to the hon. Minister while the prices of the commercial goods and manufactured goods are
going up like anything not today but since decades, the agricultural produce prices are not going up in the same
proportion. That is why, poverty in the villages is increasing and the people in the rural areas are affected with the
price rise. If the Minimum Support Price were to be increased in proportion to the manufactured goods neither the
poor man in the villages nor the farmers will be affected. But possibly because those are the commodities which are
being consumed essentially by the poor man, the Government is restricting the increase in the prices of the agro-
produce. But they must change their idea and concept. We have seen from our childhood that in a village if a farmer
were to get better rates, he used to pay better wage to the labourer. Not only that, we were paying earlier in the form
of material and not in currency. If you were to produce ten bags, one per cent or two per cent, he used to give to the
farm labourer. Therefore, he is not affected by the price increase in the essential commodities. So, by increasing the
prices of the farm produce, I do not think the rural poor people will be affected. The urban poor might be affected but
we have introduced PDS for them.

As regards PDS, I was suggesting that the Food Corporation of India has become a white elephant. We are
giving Rs.25,000 crore as subsidy to Food Corporation of India in the name of PDS and other things. This is apart
from fertilizer subsidy. Now we are encouraging Self-Help Groups of women folk in the villages. They are all poor
women. If we were to give finance through them at low rate of interest and ask them to procure paddy and then mill
it, store it in their own traditional way in their own areas and tell them that throughout the year, you have to supply it
to so and so fair price shops at a price fixed by the Government, they will be able to do it. Now today FCI is procuring
in one part from the farmer, taking it through commission agent, and transporting it to the rice miller. Then the rice
miller converts it from paddy to rice. They bring it once again to their godowns in Andhra Pradesh and send it to
North India, and it comes back from Punjab to Andhra Pradesh. What amount of waste! You know the quality of
storage in the godowns of FCI and how they maintain it. There is pilferage and wastage. There are unfortunate and
pathetic conditions. Sometimes thousands of tonnes of foodgrains stored in the Food Corporation of India godowns

are useless even for animal consumption, leave alone human consumption.

The condition is pathetic. Why is there the FCI? The hon. Minister for Agriculture had mentioned that we have
agreed constitutionally to provide food security to our people. Food security at what time? It was at a time when
production of foodgrains was insufficient to meet the needs of our countrymen. Today we are producing more than
what we require and so there is now no need for providing any food security as such. But even then the Government
can think of reducing the buffer stock and consequently reduce subsidy. I would like the hon. Finance Minister to think
about reducing expenditure on FCI and instead provide food directly to the poor man through the Public Distribution
System, through the Self-Help Groups. I am confident that, at least a sum of Rs. 10,000 crore could be saved in this
way. This amount of money could be utilised through the Self-Help Groups for the betterment and upliftment of the
womenfolk in the countryside. It would be of great advantage.



If we were to make an intensive study on this, then we would be able to control this rise in prices, particularly
those of the essential commodities. I would not say that rise in prices should not be curbed, or should not be restricted,
but certainly the performance of this UPA Government in controlling prices, particularly of the essential commodities,
is far better in comparison to what it was during the last NDA regime when the people responded very badly to such
rise in prices. This Government has controlled the rise in prices, particularly of the essential commodities. But I still
support the contention that prices should be controlled and checked, more particularly of the essential commodities
which are required by the common man.

The prices of agricultural produce must be increased and brought on par with the manufacturing goods
without which there would not be a balance. The urban rich would continue to grow richer and the rural poor,
not only the poor but the farmers, would continue to grow poorer if parity in prices were not brought about in
comparison to the input cost. I would like to request the hon. Minister to apply his mind accordingly and not
afford the opposition an opportunity to criticise this Government even one bit on this score.
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MR. CHAIRMAN: Shri Anant Gudhe — not present.

Shri Braja Kishore Tripathy.

SHRI BRAJA KISHORE TRIPATHY (PURI): Hon. Chairman, Sir, the price index of the essential commodities is the
reflection of Government’s performance in fiscal management. We are now witnessing that the prices of essential
commodities are soaring up in the country. They are now in a very alarming situation. The UPA Government’s
assurance in National Common Minimum Programme to keep the prices of essential commodities stable has
immensely failed. The Congress has also cheated the people. In its election Manifesto, the Congress had assured the
country that they would keep the prices stable, and during the time of election its slogan was © &U9 &1 82, 39 ATEH



& @’ Now the aam aadmi, the common man is getting the result. =& €121 319 e & W & A1 TWg & @ &, 3
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Now, the hoarders and the black marketeers are encouraged during this period.

Sir, the Reserve Bank of India has projected inflation to range between 5 and 5.5 per cent during the year 2006-
07. During the months of March and April, the inflation rate has gone up to 4.4 per cent. So, we can understand now

as to what will be the result during the end of this year.

In 2005-06, the prices of non-metallic and mineral products, rubber and plastic products, beverages, tobacco
and tobacco products, sugar, wood products, paper and paper products went up. We have witnessed that. Among the
primary articles, the prices of vegetables, fruits and wheat have also increased. We have also witnessed that. The

price of wheat also went up because of inadequate supply of wheat.

Sir, the Wholesale Price Index of fuel, power, light and lubricants increased at a pace of 9.5 per cent in 2005-06

and the trend has continued in the current fiscal year as well.

The Government is also planning to increase the prices of diesel, petrol and LPG which may put an upward
pressure on the inflation rate. I want to know from the hon. Finance Minister — he is not available here now — as to
how many times the price of petrol had been increased during the UPA Government, and whether it was necessary to
increase the petrol price because this increase in the price of petrol has indirectly effected the price rise and it has also

affected the common man.

Sir, the Meteorological Department has predicted rainfall this year to be lower than normal. If the nature will
be cruel to us and if at all the rainfall this year turn out to be poor, then the crop output would get affected, thus leading

to an inflationary pressure in the entire market.

Sir, inflation measured in terms of the Consumer Price Index for the Industrial Workers was also higher at 4.4
per cent during 2005-06 when compared to 3.8 per cent in the previous year, that is, 2004-05. The rate was higher in
2005-06 which mainly reflected the rise in the prices of food articles and fuel group, which carry a higher weight in
the Consumer Price Index. So, in comparison to 2004-05, the prices of essential commodities were higher in 2005-06

and the Consumer Price Index was higher in 2005-06.

Sir, the Annual Wholesale Price Index-based inflation rose to 3.59 per cent during the week-ended April 29th
of this year, and it was higher than the previous week’s annual rise of 3.54 per cent. So, in the previous year, the
Annual Wholesale Price Index had increased and during the last week of April it has also increased at a very dramatic

rate.

Sir, the Wholesale Price Index for all commodities rose by 0.1 per cent to 199 points during the latest reported

week from 198.8 points of the previous week.
18.00 hrs.

Also, on a disaggregated basis, the Primary Articles’ Group Index rose to 0.4 per cent to 195.4 points this year.



Among the Primary Articles’ Group, the index for food articles’ group rose to 0.5 per cent to 198.2 points.
Prices of poultry rose to 14 per cent while the prices of egg were up by six per cent, followed by barley 3 per cent,

wheat 2 per cent and urad, fruits and vegetables and gram one per cent each.
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SHRI BRAJA KISHORE TRIPATHY : The prices of edible oil have also increased during this period. In the non-food
articles’ category, cottonseed became more expensive by two per cent, and the prices of copra, raw cotton and
groundnut seed were higher by one per cent each. Board paper got dearer by five per cent. Prices of zinc during the
week increased by 21 per cent and other aluminium materials also saw an uptrend of four per cent. In machinery and
machine tool category, the prices of automatic power-loom, cranes and power-driven pumps went up by four per cent,
two per cent and one per cent respectively. Other hon. Members had mentioned about the price of cement. The price of

cement has also gone up dramatically and the Government is expressing its helplessness.

The three national commodity exchanges, NCDEX, MCD, NMCE, have been witnessing huge volumes amidst
hectic speculation. Part of the volatility in the commodity market can be traced to a new breed of investors—day
traders. This segment of investors, very common in the stock market, diverts their money into commodities, sensing a

hidden treasure. Day traders jack up the prices by creating huge demand and book their profit within a day.

What I am just expressing is that the hoarders and the blackmarketeers are encouraged. Traders are now
hoarding the articles in the market. Thus, they are creating an artificial scarcity to increase the prices of essential
commodities. Also, the Government should look into this matter as to what is happening in Bombay Stock Exchange
and why the stock market traders are now shifting to book the food articles, creating an artificial market in order to

earn their easy money.

The wheat price in Delhi has reached Rs.1,050 per quintal last week. As on January 1%, wheat stock with the

FCI is only 6.2 million tonnes.

18. 04 hrs. (Shri Varkala Radhakrishnan in the Chair)

If huge wheat stocks are there, then I do not understand why the Government is importing wheat at the cost of
the farmers, and the price of wheat is also increasing. What is worse is that the Government has completely failed to



control the market. The price is increasing. Stock is there but the Government is importing. What is the policy of the
Government? When they are importing wheat, we can understand that the price will come down but the price of wheat
is not coming down. That is why, the Government has no control over the market. Whatever the businessmen are
detecting , they are doing in their own way. That is why the prices of these essential commodities are going up. Sir,
there is complete disconnection between the official inflation rate and the number and the reality on the ground. It is
no secret. Everybody knows that whatever the inflation rate the Government is mentioning here is not the reality on
the ground. The inflation rate is much more. The prices of essential commodities are much more. That is why, the
number the Government is also giving publicly, that inflation rate is not the actual inflation rate. It is much more of
that thing.

Lastly, I would like to say that the prices of several essential and non-essential commodities have gone up. So,
what is the policy of the Government to control all these things? My suggestion would be that the Government
should carefully monitor the price levels of all the essential commodities and undertake measures as required to
contain the same. The Government should also adopt anti-inflationary policies and take care of fiscal and monetary
discipline. If the Government takes all these steps, then, to some extent, the prices can be controlled. If the
Government will fail and help the hoarders and blackmarkeeters, the prices of the essential commodities will not come
down and the common people will suffer. So, my request would be that since the hon. Minister of Finance is an able
Minister, he would take care of all these things so that the common man will get relief out of these soaring of prices of
the essential commodities.

Sir, with these few words, I conclude.
SHRI SHANKAR SINH VAGHELA (KAPADVANLI): Sir, there are two small Bills. ... (Interruptions)
MR. CHAIRMAN : The time of the House is already extended up to 7 o’ clock.
... (Interruptions)

SHRI SHANKAR SINH VAGHELA: Then, at 7 o’clock they can be taken up. ... (Interruptions)

SHRI C.K. CHANDRAPPAN (TRICHUR): Sir, I am very happy that the House got this occasion to discuss the
question of price rise on a motion moved by Shri Basu Deb Acharia.

It is an important occasion that we are discussing this matter on the eve of the UPA Government celebrating its
second anniversary. This is probably a time for those who are in office to do a little introspection of what has
happened during the last two years. This is also a time that they have to remember the promises that they have made
to the people.

Sir, in this context, I would like to mention one thing. Last week or two weeks before when Tamil Nadu

election was going on, our hon. Minister of Finance was campaigning for the DMK Party. ... (Interruptions)
THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): It was for your Party also. ... (Interruptions)

SHRI C.K. CHANDRAPPAN : I agree. It was for my Party also. I agree that you campaigned very well for the
alliance there.  When he was campaigning, it was telecast live in Surya TV. Then, he removed his mask of the



Minister of Finance. The grimness and the seriousness were much less. You were campaigning for vote. Then, the
hon. Minster of Finance with all the capacity at his command justified the promise of Rs. 2/- a kilogram of rice. Itisa
good thing that you have done it. I am not denouncing that. Now, what does it mean? It means that the
Government of Tamil Nadu will have to subsidise rice in a situation when people are in distress. Now, the problem
that we are facing today is that the prices of all the essential commodities -- I do not want to parade, it is plenty and
already it has been paraded here - have increased to a great height. If I mention only the question of rice, the price of

ordinary rice was Rs. 7.50 or Rs. 8.00 a kilo at the time when the UPA Government came to power.

Now, that is 16 to 17 rupees per kilogram in the open market. So, at this time, I want to know whether the
Government will take certain measures by which they can effectively intervene in the market and bring down the
prices of essential commodities to a level that the common man will find his life much more comfortable. It requires a
certain political will. It requires certain hard decisions. I want to know from the Government whether they are

prepared to do so.
When we are discussing it, tomorrow this Parliament will be over. ... (Interruptions)

SHRI B. MAHTAB (CUTTACK): Only this Session would be over. You do not want the Parliament to be over. ...

(Interruptions)
SHRI C.K. CHANDRAPPAN : No. I do not want that.

When this Session of the Parliament would be over tomorrow, there is a shadow in the whole country that the
moment the Parliament Session is over, the Government would probably increase the prices of the petroleum products.
You are waiting for that opportunity. That is almost a foregone conclusion.

All the economists have discussed about the petroleum products and how the Government is making a lot of revenue
out of the price rise of the international prices of crude. There is taxation, duty etc. The Government’s exchequer is
very well filled with this detail of international price rise of the petroleum products. Since the hon. Minister of Finance
was arguing that a certain amount of subsidy would be required to help the common man when he was speaking in
Tamil Nadu, I want to ask one thing. To give one kilo of rice at the price of two rupees, that means he was pleading for
subsidy. Otherwise it is not possible. I would like to ask the hon. Minister of Finance a direct question. About the
money that you are getting by way of huge taxes on these petroleum products, an amount that will be sufficient to
protect the interests of the common people about all the essential commodities that he purchases and to bring down the
price — whether a subsidy will be announced as a new package on the eve of the second anniversary of the UPA

Government? ... (Interruptions)

SHRI P. CHIDAMBARAM : Sir, I think this is a misconception which deserves to be dispelled quickly. Firstly, there
is no connection between pricing of petroleum products and the promise by the DMK in its manifesto that out of State
Government’s resources it will bear an additional subsidy. One of your candidates was contesting in my parliamentary

constituency.
SHRI C.K. CHANDRAPPAN : He got elected. Thank you.

SHRI P. CHIDAMBARAM : Please ask him the extent of help that we gave to make him win. All that we said was
that the promise is feasible in Tamil Nadu having regard to the State Government’s resources and the capacity of the



State Government to raise additional resources. That is an entirely separate issue.

On petroleum, I think one other hon. Member also said — last year, in the Budget that Parliament approved, we
estimated; the Budget Estimate on petroleum products, both customs and excise, was Rs. 64,738 crore. The Revised
Estimate, or actuals or near actuals, was only Rs. 62,874 crore. We got less than the estimate by Rs. 1,864 crore. So,
we did not get a windfall. We did not have a bonanza. We did not raise more revenue than what was estimated. In fact,

the final figure turned out to be marginally less than the estimated figure. I want to clarify that.

SHRI C.K. CHANDRAPPAN : Sir, now the Finance Minister has clarified that he did not get a windfall of money by

way of taxation of the petroleum products according to the estimates. The revised estimates will come later.

I was also understanding that Rs. 2 per kilogram of rice which they provided in the Tamil Nadu was not
provided by the Central resources but by the resources amassed by the Government of Tamil Nadu. We have a very
efficient Finance Minister who can amass sufficient resources to finance the badly required need for helping the
common man. That is what I meant. I did not, for a minute, think that he is financing the Government of Tamil Nadu.
Nobody can think like that.

I am asking this question that you should not shirk the responsibility of raising sufficient money for supporting
the Public Distribution System, to subsidise the essential commodities to the extent that the inflationary consequences
will not be shifted on to the shoulders of the common man. I am only asking whether you will be prepared to do that
and also take such measures that the black-marketing and hoarding is not allowed in this country. It is a difficult task,
but if you do it with a political determination, there are ways you can check black-marketing and hoarding and also do

market intervention, where it is needed. If that is done, probably the situation will be better.

Many of my colleagues, while speaking, mentioned the fact that there is import of wheat at a situation when
our own production of wheat was also there. When we were offering our peasants in the country Rs. 650 per quintal of
wheat, what was the price offered in the international market? With all our difficulties, in the international market, we
are offering Rs. 950 or Rs. 975 per quintal, if | remember correctly. Whatever it is, it was a much higher price that you
have offered to those companies who offered to export their wheat to our country. What is the logic behind it? We
were on the eve of our crop season and the market would have provided sufficient wheat if an attractive price was
offered to the peasants. Then, there was a very miserly attitude that we will not offer an attractive price to our peasants

and we will import wheat. I will not go into that.

[ would like to ask whether the company that has offered to import wheat is a company that was implicated in
the Volcker Committee Report and whether the wheat that they have given to us is substandard and the pesticide they
used is questionable. The pests and the weeds that were there in the wheat imported will affect our ecology. This kind
of a policy should not be there. This kind of a policy should not be allowed to pursue. On the contrary when the
Finance Minister campaigned for State elections in Tamil Nadu as a Congressman, he accordingly took a very correct
decision. He was very sympathetic to the common people and their needs. He wanted the Tamil Nadu Government
from their resources to subsidise rice and help the people. I am requesting that he as the Finance Minister of the
country may please adopt an attitude of sympathy and understanding to the problem of the common man and find
resources so that enough subsidy is provided, enough help is provided, and black-marketing and hoarding is stopped
and the people are given a new situation. Probably, that is one thing they can do on the second anniversary of the UPA

Government, which will make people happy and happier about the future.
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DI a1G, afcss < & 3N 3MMeH! Bl Ted JaH B B AR BRIHA I Dy

MO g dlem & forg w9 o, swe forg aga-aga a=are|

ft 3 T[S (IrIach) : WY WEIG, e T THRAT W AENE W T4l N W@ 21 9 91q IE ¥ B e miivar ¥ g9t & @
2, e R TRHR Y AT FHEIBT B & Wiel R Ry, I8 WWHR TEME B R F R & a0 78| A A PRww @ o i
0 AR ¥ Ry e @ 21 Afp SuS qrEsE M WEE B aR § WRBR $Y A S @ 2, YA B TE fegdr| A, 3w, Wie,
orer anfe, TTd Se-a Wil A &R A9 W 25 F 50 UfIed 9o g g 2, WA S8 qeIa g8 21 I Al & Q¥ 2 3R g9 75 ufea
UTYeTer ATV STl H &l | S @RT IS AR & AR A9 Wl 8, ITd Bleld F1 8, 3T 891 59 aR H HHl |1 87 ed ard
STEl g & <M TS Wl BUd, WG AT W YA A, I dRE Wl BUY, T A BT q% 8 ¢ 2| T N A gk b1 @1 F TE
@l 9Hd, 39 UHR 3l (R 30 2@ F I g2 81 AfT R o IR 39 ar # po 98 dad| 99 e d 98 enan, o wed #d
=4l &1 & g, faa 90 S See &, A Sae & 1€ 59 aR d % S BR1 AT T8 AT Had e J d4i & gl S A 9red @
5 & e et =fey, o T =ared € 5 & wE arll 9 onavae avg fier =mfey, ®m S9 @l #1 $o e ar 787

ol g & gHIE & R H A gsl 9% H wReadd g | BAN Mem d Ol g U1 o1, 98 WS Wl o1, §9 dle} B (el
@5 WHR gRI s AOMETG J918 T8 €, SN AR TRE Ao, Rids d8d Auigdl &1 3FN & dad &M &1 ad d 8l ...(F
IUH) TR U S IR BF B qIaofg W ST 89 g 991 gHIC IR W@ 8, DT DIs a1 IRGR & 9N 6l 2., (derE)

MR. CHAIRMAN : You please conclude now. Your name has already been called. But you were not present. Still,
I allowed you to speak for just two minutes only. You too have agreed to speak only for two minutes. Now, please
conclude within a minute.
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T TRHR & R AT B @ F| A1G AT qedi D A GG SMHART HY @ § o & 9w g 9= B g G e
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ERSREI

MR. CHAIRMAN : Hon. Members, the Minister will reply tomorrow.

Now, we will take up Item No.34.

18.40 hrs.
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